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1.None appears for the applicant. On earlier two
occasions also the applicant was not represented.

2. The learned counsel for the respondents submits that he
has filed compliance report. He further submits that
modified order has been issued by competent authority
of the department.

3.1t is also submitted by learned counsel for the
respondents that the applicant has also filed another OA
challenging the said modified order issued by the
competent authority.

4. Accordingly the CP is dropped and notices issued are
discharged. The applicant is at liberty to pursue the
matter in accordance with law, if he has any further

grievance.
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